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New Delhi, this the Sth day of September, 2002.

Hcn'ble Mr. Justice V.3.Aggarwal» Ghairman
Hon'ble Mr. V.K.Majotraj Membar '(a)

Yad Ram iVfeena
S/p Shri Bodh Ratn Msena
fbstal Assistant
Ifead Post Office
Mathura {U.P.)

R/o Village - Bilothi,
Post Office - Ghhata
District - Mathura (UP).

{Shri D.N.Sharma, Aivocate )

VERSUS

1. Union of Jhdia

(Through;- Tl:^? Secretary to the
Govern meat of Jhdia),
Ministry of Gomraunication
Department of Posts,
t'few Delhi.

2. The Director of Postal Services
Office of the Post Master Ger^ral,
Agra Manda, ASRA (UP).

3. The Senior Superintendent of Post Offices
Mathura (UP).

.... Respondents

, ORDER (Oral)

By Mr. Justice V.S.Aggarwal, Ghairman

Learned counsel for the applicant submits that

in response to the legal notice, the Senior Superintendent

of Post Office, Mathura Division has re corded

"For the other part of non giving promotion
to you under Scheme, it is to inform
that BGR promotion is on Gircle level and
as such please submit evidences to prove
that sufficient number of SG/ST carriidates
are not available at circle level in
support of your claim, so that the same
may be submitted to circle Office Luc know."

2. His grievance is that it is not possible for

ffetitioner



(y
^Plicant to submit evidence regarding sufficient number

of SG/ST Candidates at circle level to avail of the

BGR So he me .

3. At this stage when no rights of respondents are

affected we deem it unnecessary to issue show cause notice

before disposal of the present application. The petition

is disposed of with the direction that it is also for the

department to calculate whether a sufficient number of SG/ST

candidates are available and thereafter appropriate orders

pertaining to the said Scheme could be passed. The said

exercise should be undertaken preferably within six months

the date of receipt of a copy of this order. Learned

counsel for the applicant submits that so f ar as the other

claim is concerned, he is not pressing for the same.

4. OA disposed of .
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